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The Petitioner is also directed to serve a copy of this Order to the

Respondents.tr t) Br b.'t -
The Registry is directed to communicate this Order to the ROC with the

direct#to tE present in person or through their Representative on the next

date of hearinq.

The matter is now listed for hearing on 22.O9.2OL7.

lulohan. M,K. Shrawat
Member (Judicial)Member (Judicial)

11.09.2017.

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-




